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(c) Ch ina, ItaJy nd France 
major comp tit r. 

of , for ' ian 
h ve incref\sed 

983·84 to 

(e) In order to improve tb qu ~ lity of 
raw silk, Centr 1 Silk Board·s Rosoa cb 
nst hule are n ago in evolvin superior 

ins f mulberry ,md i1 n 'rm race, . 
ur bivol tine silkworm races and tbree 

h igh·yieldiog varieti es of mUlberry have 
ulre dy been r leased in the field. .In 
addition . th Cent ral S Ilk Technological 
Re arch Institute bas been established 
in 1983 84 in -der to improve post. 
coc on technolo 'I, incl uding fin ishing of 
silk fabrics. 

Return of Fo elgn N tfonals on 
Tempor ry Visa 

• 145. 
Will th 
be pleas 

S RI RAY A CHOUBEY: 
Mi ni ~er of HOME AFFAIRS 
to ta te 

( ) whether any trict me:lsures are 
c nt plated to eo ure tha t foreign 
nationals n a temp >rary vi t this 
country retUrn to their reS} ctive countries 
on ex iry f th ir valid s \ay ; a d 

A ylum Gug t by IncU n 10 
For Ign ountr' 

*. SO. NA MO B: 
Will XT R ~AL 

A~ 

«; 1 7 

(a) the number I of Indian Dationals 
who ,souabt asylum in other countries 
durinl 1986 r 

(b) the correspondln figure for 1985 ; 

(c) the teasons for eking a ylum ; 
an 

(d) the numbe of t lem · given- asylum 
and the reaction of Government ~hereto? 

THE MINISTER OF EXTERNAL 
A FAIRS (SHRI NA AYAN AlT 
TIWARI) : (a) and (b). As fore is 
IQvernment are usually averse to disclos-
ing info ation on asylum seeker. the 
G' vernment are not aware of the number 
of Iodi DS who have ought asylum in 
other countries, eltcept in r pect of tbe 
Federal Republic of Germany and 
Canada. 

Tho numbo of di ~ n w 0 ' sought 
political asylum in tbe Feder I R pubUc 
o Germany w',s 4471 in 1985 and 5738 

·in 1986 (upto ~ptember). 

The number of Indians who sought 
'I:cfugee statu' in Canada was as n er : 

1984 .. 85 U8 

1985-86 J39 

1986-87 207 
(Upto Jao\lary 1987) 

(c) Inrormation .• thered by \l indi'cate 
that the e ndi' nation I generally seek 
political a ylum in order to circumvent 
the normal prescribed procedure for entry 
and resid nce in these countries. 

(d) According to ' tbe i fOJ'matjon 
available witb u • no 1ndian national was 
given asylum by foreign countries during 
1985 aDd 1986. . 

ro &1 to Develop Gold n uare 
In Soutb 

·J51. SHRI V. K I HNA RAO : Will 
the M inister of rOU«.ISM be pl~~sed tQ 

t ' 
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(a) whether a lolden square is beina 
developed in the south like the lolden 
toUtl t. triansle in tbe North; 

(b!.Jf so, the details thoreof ; 

(c) the names of tbe Centre included in 
this square ; and 

(d) the details of the communication 
network proposed between those centres '/ 

THE MINISTER 0 TOURISM 
(MUFTI MOHD. SYED) : (a) Yes, Sir. A 
80lden square is beina developed in the 
South on the lines of gold en triansle in 
the North. 

(b) to (d). The Centres included in the 
olden square are Madras. Banaalore. 

llyderabad and Cochin. All the e centres 
have adequate infrastcucture to meet the 
requirement of various categories of 
tourists and are also well connected by 
air, rail and road. 

[Tram/atlon) 

Be eflt from Trade Fairs Organised 
by TFAI 

-IS2. PROF. CHANDRA BHANU 
, nEVI: Will tbe Minister of COMM ReB 

be pleased to ' tate: 

(a) how much stimulus the Indian 
foreign trade 80t as a result of the trade 
faits organised in ' 1986-87 by the Trade 
Fair Authority of India (TFAI) ; and 

(b) whether any big export order was 
secured in these fairs '/ 

THE MINISTER OF COMMERCE 
(S RI P. S IV SHANKER) : (a). 

It is difficult to quantify the share 
of fairs and exhibitions in .India's foreign 
trade. oW vert an indication of the 
success of ' the fairs and exhibitions in 
which Tr de Fair Authority of India par-
ticipated during 1986-87 (tin January' 87) 
~aQ be bad frQIll lile f~ct that ,~~ bu sf· 

ness booked in these fairs, as reported by 
participant, is Rs. 126.69 crores. In addi-
tion, sale of exhibits amountin to 
Rs. 72.S7 lakhs ha also been reported by 
participants. 

(b) Substantial orders wet secured by 
participants in the fairs held during J 986 .. 87 
at Tehran, Berlin, Birmingham. Cologne. 
Frankfurt, Muscat, Dhaka and Ran OOD. 

(E",113h) 

Higher Rate of Electroolc Item 10 
Defe Caoteen . 

-ISS. SHRI KAMLA PRASAD 
SINGH : Will tlie Minister of DE BNCE 
be pleased to state : 

(a) whether the rutes of cert· in electro-
nic items in the Defence Canteens Rre 
higher than the rates prevailing in the 
open market ~ and 

(b) jf so. the deta ils thereof with 
reason and the steps taken to check the 
same '1 

THE MlNISTER~ OF DEFENCE . 
( . VISHWANATH PRATAP 
SINl:H-I) . (a) No such case ba been 
reported. 

(b) Does not arise. 

Guidelines for Offfcer 0 Tour 

-IS6. CH. RAM PARKASH: Will the 
Minister of COMMERCE be plea d to 
state: 

(a) wheth&!r any guidelines or rules for-
mutated by his Ministry exist for the 
Chairman and officers of the M i e 
Produts Export evelop ent Authority 
(MPEDA) and such oth r bodie under 
his Ministry to be followed by them on 

• tour; 

(b) jf so, the det ils thereof; and 

(c) if not whether Government pro 0 e 
to evolve a code of conduct for II tb 
officers and staff workins in the bodie 
p der III Minist!)' partic\llarly bout 'bei 


